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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Papers to be laid on the Table.
Shri Suresh Prabhu

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): I beg to lay on the Table a copy of the White Paper on Indian Railways (Hindi and English
versions).

[Placed in Library. See No. LT 1819/16/15]

el FAMET, o1ét oA iz siom FizeivT Fiqyert 3 Is sl (Q). Aiaz oe oie): arwer oft, Joft 3o st sft & aie A, T FrFoerRaa ug, e uee w2 2@ §:-
1. () gerye @S, srarardt B adf 2013-2014 5 aiftfas yferdger & was yfer (fBod aen

aiyaft Jtzasaur) aren Aaradtfdie A,

(@) gy, @, srerdt A ad 2013-2014 A5 Wkt 6 R grr e B v

et (Resch cven adpot 2izaan),

2. swfer (1) 9t sfeerfacr uefi ot 219m ueer uz 2361 3 go fAewa B oo gafdr aren

fraur (Rodt aem sP)Eh sizasaun),

[Placed in Library. See No. LT 1820/16/15]

wrdl 3ehar aiiz el Jeman dct (9ff arotoa sienzrar afieY): awersr Sft, 3 ad 2013-2014 ¥ fere Jgar uferr Aaes seayssta b Prugor B ay 3 ufas seayster 2
(aregen I itz IT) <t wop gfer (fodt arem s@)eft 2izap2ur) 21 deer w2 32w §)

[Placed in Library. See No. LT 1821/16/15]

THE MINISTER OF RURAL DEVELOPMENT, MINISTER OF PANCHAYATI RAJ AND MINISTER OF DRINKING WATER AND SANITATION (SHRI
CHAUDHARY BIRENDER SINGH): I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the Bharat Rural Livelihoods Foundation, New Delhi, for the year 2013-2014,
alongwith Audited Accounts.

[Placed in Library. See No. LT 1822/16/15]

(2) A copy of the Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement (Social Impact Assessment and

Consent) Rules, 2014 (Hindi and English versions) published in Notification No. G.S.R. 574(E) in Gazette of India dated 8" August, 2014 under
Section 110 of the Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement Act, 2013.

[Placed in Library. See No. LT 1823/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES (SHRI SANTOSH KUMAR GANGWAR): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Sardar Vallabhbhai Patel International School of Textiles and Management,
Coimbatore, for the year 2013-2014, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Sardar Vallabhbhai Patel International School of
Textiles and Management, Coimbatore, for the year 2013-2014.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library. See No. LT 1824/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL):

I beg to lay on the Table:-



(1) (i) A copy of the Annual Report (Hindi and English versions) of the Central Power Research Institute, Bangalore, for the year 2013-2014,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Power Research Institute, Bangalore, for the
year 2013-2014.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library. See No. LT 1825/16/15]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Damodar Valley Corporation, Kolkata, for the year 2013-2014, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Damodar Valley Corporation, Kolkata, for the year
2013-2014.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

[Placed in Library. See No. LT 1826/16/15]

ster FHaerol, o1} faravra afiz sien FHagivr siquer A T A (Q) wiaz ara one): awaer Sft, A Brrarfeifa uey 2 ueer uz uwET §:-
(1) wwruoft aiftiforem, 1956 &t arr 619 ¥ sicele rwaiferfae udl & was-vas yfer (fodt

cren 3Pt sizasaun):-

() aiie] gyer 3¢ sHBorer Jaemdte orRuRm RifiRs, 3o & af 2012-2013 &

asrelasaur ) srvesty gran swftem,

(@) aiiy g1 32 serer Jaerudie wrude RBRs, g o af 2012-2013 ax

aifffes gfeRcor, Arxradifaie Az cren 3o w2 Rriqu-aecaaadise & Rufder

(2) sufers (1) 3 sfeafiae e @t 219 ueer u2 36! 3 gu Rera B e gefar aen

freur (f&odt crem @) sfzamaur),

[Placed in Library. See No. LT 1827/16/15]

(3) (ues) Aeranr ez Y, iiafl ¥ and 2013-2014 b arftfes yRrdcor Bt v gfey (RBad cren
aidjalt 2ixasaor) cren Arzaradidre A,

(@) Aca P @, zish & ad 2013-2014 & wriau & R ger seftsn 6

e gfer (o e sfoht drwasaor),

(4) swefer (3) a1 sfeafiae o) @t 28 uee U2 3! ¥ gu Riera & e gellol aren
fereraur (et den sidsh 2ivasau),

[Placed in Library. See No. LT 1828/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY OF SHIPPING
(SHRI PON RADHAKRISHNAN): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Seamen's Provident Fund Organisation, Mumbai, for the year 2013-2014,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Seamen's Provident Fund Organisation, Mumbai, for
the year 2013-2014.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library. See No. LT 1829/16/15]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Maritime University, Chennai, for the year 2012-2013.



(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Maritime University, Chennai, for the year
2012-2013.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

[Placed in Library. See No. LT 1830/16/15]

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Academy of Highway Engineers, Noida, for the year 2013-2014,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Academy of Highway Engineers, Noida, for the
year 2013-2014.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

[Placed in Library. See No. LT 1831/16/15]

(7) A copy of the Notification No. S.0. 2597(E) (Hindi and English versions) published in Gazette of India dated 8" October, 2014 making certain

amendments in the Notification No. S.0.689(E) dated 4t April, 2011 issued under sub-section (2) of Section 2 of the National Highways Act,
1956.

[Placed in Library. See No. LT 1832/16/15]



